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THE MINISTER OF IRRIGATION
AND POWER (DR.K.L. RAO): (a)
18 major and medium irrigation projects
have been sanctioned in Maharashtra
during the last three years (l.e. April,
1966 to March 1969) at an estimated cost
of Rs. 54.4 crores. 64 irrigation projects,
of a total cost of Rs.209.2 crores, were
sanctioned for the whole of the country,
during this period.

(b) 4.9 lakh acres.

(c) The area irrigated in Maharashtra
to end of 1968-69 from major and
.medium projects (including pre-Plan pro-
jects) is assessed as 11.9 lakh acres and
a total (inclusive of pre-Plan) of 30.3
lakhs of acres are expected to be irrigated

on completion of the projects sanctioned
upto March 1969.
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Allottment of Bungalow to Congress

President
*320, SHRISHRI CHAND GOYAL :
Will the Minister of HEALTH AND

FAMILY PLANNING AND WORKS.
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) whether it is a fact that a big
and spacious bungalow has been provided
for the residence of the Congress President,
Shrl Nijalingappa ;

(b) whether similar bungalows have
been provided to Presidents of other
national political parties ; and

(c) 1{f not, the reasons therefor ?

THE MINISTER OF HEALTH AND
FAMILY PLANNING ; AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH): (a) The
bungalow has been allotted in the name
of Shri M. V. Rajasekharan, M, P., son
in law of Shri S. Nijalingappa.

(b) Bungalows have been allotted to
Presidents/Chairmen  of some political
parties in their capacity as M, Ps.

(c) Does not arise.
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Petro-Chemical Complex For Assam

*322, SHRI M. H. GOWDA :
SHRI YASHPAL SINGH :
SHRI LILADHAR KOTOKI 1
SHRI MANIBHAI J. PATEL 1

Will the Minister of PETROLEUM
AND CHEMICALS AND MINES AND
METALS be pleased to state )

(a) whether it is a fact that there s
sufficient quantity of oil near about the
present oil fields in Assam ;

Government pro-
Oil Refinery in

(b) if so, whether
pose to start another
Assam ; and

(c) if not, whether Government have
any plans to start any petro-chemical
complex in Assam to provide employment
to the unemployed ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS
(SHRL D. R, CHAVAN) : (a) to (c). In
April 1969, the Government appointed a

Committee of Experts to study the techno-
economic feasibility and comparative
economics of establishing a new refinery
or expansion of one or more of the
existing plants, taking into account the
crude oil resources of Assam, yearly rate
of production from some fields and the
quantities that still remained available
after meeting fully the requirements of
the existing refineries in Eastern India.
The Report of the Committee is under
examination, but in the meantime certain
studies arising out oi" the conclusions of
the Experts Committee have been initiated
and are in progress, A letter of intent
has already been granted to the Assam
Industrial Development Corporation Limi-
ted for the establishment of petro-chemical
units at Moran-Lakwa area in Sibsagar
District of Assam. The f{tems and
production capacities for which the letter
of intent has been issued to the Assam
Industrial Development Corporation Limi-
ted are as follows :—

Item Capacity (in tonnes
per annum)
1. Methanol 7,500
2. Formalin 12,000
3. Non-concentrated
Glue (50%;) 12,000

4. Concentrated Glue 75%, 13,000

5. Urea Formaldehyde 1,000
Moulding Pewder
6. PVC Processed goods 6,000

Absorption of Surplus Staff for Farakka
Barrage Project in Teesta Control
Project

*323, SHRI JYOTIRMOY BASU:
Will the Minister of [IRRIGATION AND

'POWER be pleased to state ;

(a) when the construction of Farakka
Barrage is expected to be completed ;

(b) the number of employees and wor-
kers who will be rendered surplus after
completion of the construction work ;

(c) whether there is any plan to start





